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Arrears of Provident Fund to Worker* 
at Kanpur

135. Shri S. M. Banerjee: Will the 
Minister o f Labour and Employment
be pleased to state:

(a) whether arrears of provident 
fund not paid by some o f the em
ployers o f Kanpur have since been 
paid;

(b) if so, arrears as on 1st Decem
ber, 1960;

(c) the amount now paid;

(d) the amount that still remains 
to be paid; and

(e) steps .taken by Government?

The Minister of Labour in the Minis
try of Labour and Employment (Shri 
Hathi): (a) The majority o f the em
ployers have paid the arrears of pro
vident fund.

(b) Rs. 16,55,838-04 nP.

(c) Rs. 9,82,369 04 nP. (up to 28-2- 
1962).

(d) Rs. 6,73,469-00 nP.

(e) Recovery proceedings have 
been initiated against each of the de
faulting employers.

Atamtntam Hants In Madhya Vnribik
136. Shrimati Malmoona Saltan:

Will the Minister o f Commerce and 
Industry be pleased to state:

(a) whether Government have of 
late granted licences for the establish
ment of aluminium plants in Madhya 
Pradesh since the question o f utilisa
tion of bauxite deposits in that State 
was raised in Lok Sabha in the August 
session last year;

(b) if so, to which firm/corporation;
(c) the licensed capacity of the 

plants; and
td) whether these plants are to be 

established in the public or private
sector"’

The Minister of Commerce and In
dustry (Shri K. C. Reddy): (a) to
(d). It has since been decided to 
grant a licence under the Industries 
(Development and Regulation) Act, 
1951, for the establishment of a new 
aluminium smelter with 25,000 tons 
per annum capacity, in Madhya Pra
desh, in the public sector with Hunga
rian collaboration. Project Report for 
the smelter is awaited from the 
Hungarian experts.

The proposal received from a pri- 
vato firm for establishment of an alu
minium smelter in Madhya Pradesh 
has been rejected as there is no scope 
for more than one smelter in the 
State.

Financial Assistance to Institutions 
Etc. for Displaced Persons

137. Shri Basappa: Will the Minis
ter o f Works, Housing and Supply be
pleased to state the amount of finan
cial assistance given by  Government 
to Educational, Medical and Cultural 
Institutions catering to the needs of 
the displaced persons during 1981-62?

The Minister of Works, H oustogand 
Supply (Shri Mehr Chand Khanaal:
Rs. 66'12 lakhs.




